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Supply of Foodgraiw to Railway W orittn 
ofN aonr

2671 SHRA M. KATHAMUTHU: W8I 
the Minister of R MI.WAYS be pleased 
to state .

(a) whether 12 kgs. oi focKigraios are 
being supplied to the Rai!wa> workers of 
Nagpui through rat tun shops,

(b) if not, what steps h«'e been taken 
to ensure rcguiai supply of Uxnlgrams at 
leasonable cost,

(c) the number of employees at Nagpur 
who have been denied their wages for the 
period fiom 19th Oecembci, IV73 to 28th 
December, 1973 in connection wnh Uu 
iood agitation; and

(d) the reasons for discrimination in 
respect of cut in wages for some and no 
vut foi others'

THb DEPUTY MINISffrR IN THE 
MINISTRY OF RAILWAYS (SHRI 
MOHD. SHAH QUR&SH1): (a) No;
only seven kgs. per adult per month are 
being supplied.

(b) State (iovernmcnt authorities weee 
contacted as the snpply of foodgmio* and 
other essential commodities to the general 
public including the Railway employees it 
primarily the responsibility of the State 
Governments

(c) 6550, o r  the principle of “No Work 
No Pay”.
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(4) Employees who participated in any 
*gimioa from 19-12-1973 to 28-12-1973 
vtait not paid wages for this period on the 
principle of “no work no pay" and no 
discrimination was made in this respect.

Pcrratatfoa to Southern P«*ro-chemtcaIs 
Industries Cooperation to set up a Fertilizer 

P l«* at Cuddalow

2672 SHRI M. KATHAMIH HU :
SHRI SFZHIAN .

Wdl the Mmistei of PETROLEUM 
AND CHEMICALS be pleased to state :

(a) whether the Southern Petro-chemi- 
cafs Industries Corporation, Tuticonn has 
applied for permission to set up a fertiliser 
factor at Cuddafore ;

(b) if so, whether thc permission has 
been given, and

(c) if not, the reasons therefor'’

IHF MINISTER OF STVTE IN THE 
MINISTRY OF PEI ROLL'UM AND 
CHEMICALS (SHRI SHAHNAWAZ 
KHAN).(a) Yes, Sir

(b) No, Sir.

(c) The proposal is being apprised

Value sad Quantity of Scrap disposed of 
by each Railways

2673. SHRI S. N. MiSRA: Will the 
Minister of RAILWAYS be pleased to 
state;

(a) the value and quantity of sciap dis- 
posed of by each Railways during the last 
three years, year-wise; and

(b) the mode of its disposal’’

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MOHD. SHAFI QURESHI): (a) A state-
ment is laid on the Tabic of the House 
[fkced  in Ubrary. See No LT-6395/74]

(b) The scrap available for disposal 
after meeting Railways' own requirements

and'complying with the commitments en-
tered into with other Government depart-
ments is disposed of by open Tenders or 
through periodical Auction Sales.

Saving of Fuel and Power Through 
adjustment of working horns

2674. SHRI P. A. SAM1NATHAN : 
SHRI P. M MEHTA :

Will the Minister of IRRIGATION 
AND POWER be pleased to state :

(a) whether Government have examined 
the feasibility of saving fuel and power bv 
suitably adjusting hours of work in the 
countrv in summer and w inter; and

(b) if so. thc decisions taken m the 
matter?

THE DEPUTY MINISIER IN IHfc 
MINISTRY OF IRRIGATION AND 
POWER (SHRI SIDDHESHWAR PRA-
SAD) : (a) and <b). Yes, Sit The feasi-
bility ot saving fuel and power by suitablv 
adjusting hours of work .a the country in 
summet and winter has been examined 
B> adjustment of the working hours of 
tactones and other establishments and by 
restonng of leads, saungs m peak power 
requirements ha\e been effected However, 
by adjustment of working hours in summer 
and winter, no significant savings are possi-
ble.

Proposal to supply ration to Railway 
Employees through fair price shop

2675 SHRI BHOGENDRA JHA : 
SHRI C I \NARDHANAN .

Will thc Munster ot RMLWAYS be 
pleased to state .

(a) whether at the Cential Trade Union 
meeting with Government, A.I.T.U C. had 
proposed that Government should supply 
ration for Railway employees through fair 
price shops in each State, and

(b) if so. whnt is the decision of Gov-
ernment and salient features thereof?




